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i o =1  RELEVANT PARTICULARS 13
1 Name of Corporate Debtor BARCLEY ENTERPRISES LIMITED
2 Date of incorporation of Corporate Deblor 03.01.1083 . I
3. [ Authority under which Corporate Debor s Registrar of Gompanies-Kolkata
™ |incorporated  registered
B [ | Comorate 1dentty No. Limied Liabilty L01132WB1963PLC035629
1 1™ | 1dentification No. of corporate deblor i
" Radross o the regisered offce and prnaipal | 9, Ripon reet, Kolkala, West Bengal, da
| || Offce (i any) of corporate deblor PIN-700 016 . . q
| 6 _gggssﬁia&s_:amﬁaa Date of Order: 20.08.2019 .g
corporate deblor Dalo of Inimation: 03.092018” 7
. m&;&&wanga%% 25.02.2020 A & i
process 180 days from the date of commencementof | | |
Corporale Insolvency Pr il |
| B.| Name and R number of the Jai Narayan Gupta [
%uﬁwﬁ_ﬁaaﬁsﬂ_% Regn No. IBBIIPA-001/1P-PO03T1/2017-18/106
3 [Address and emall of the interim fesolution %ég 55, ) i
™ | professional, as registered with the board Jawaharial Nehru Road, 087
E-mall: " upte . : i1
‘Addrass and e-mail o be used for correspondence :
40.| with the nterim resolution professional W ad, Kol
i AL

_ .‘;
' [Classes of creditors, x;ggﬁ n.&..z-.ﬂ._saa&i&
section (5A) of section 21, ascertained by the nterim | Nol Applicable
_ i Insoivency professionals identiied to act | Not fnformation |
| Names of i foact ble as e )
as authorised Representative of creditors in a dass s&.ﬁﬁ. 5 oA ]
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| | e s o Ll : 3 submitthe proof of claims n person, by postor by electronic means.

Submission of false or misleading proofs of caim shal atiract penalties. S
Jai Narayan Gupta
Dae :06.09.2018 {nterim Resolufion Professional of W/s Barcley Enterprises Limifed
GO A b iirag o Kol Regn No.: IBBVIPA-001/P-PO0ST/2017-16/10626)
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